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(C) if so, the names ot such Rajaa 
.and Nawab. and the amount paid to 
each of them in each year; and 

(d) the reasons for P~ the 
..money to the aforesaid Ra;as and 
.Nawabs now? 

THE MINISTER OF STATE IN THE 
·MINISTRY OF HOME AFFAIRS (SHRI 
DHANIK LAL MANDAL): (a) and (b). 
A total amount of Rs. 4.67 crores was 
,paid annually to the Rulers of former 
lndian States at the time of the com-
..mencement of the Constitution \26th 
Amendment) Act, 1971, which abolish-
ed privy purses. However. to enable 
the former rulers to adjust themselves 
·to the changed circumstances and to 
mitigate hardship. the Government of 
Indie decided to make ex-gratia lump-

:sum cash payment to them. So far. 
an amount of Rs. 10.26 crores has been 
sanctioned to 271 out of 276 former 
.rulers during the yean 1974 to 1978 
(upto 14th July, 1978). The payment 
in respect of the remaining five cases 
amounting to about Rs. 21 lakhs is stu! 
·to be disbursed. No other payment 
.bas been made to these former rulers . 

.(c) and (d). Does not arise. 
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580. SHRI BHAGAT RAM: Will the 
Minister of HOME AFFAIRS be 
pleased to state: 

(a) how many times the police 
resorted to firing aDd the number of 
persons who were killed and wound-
ed in different States from Novem-
ber, 1977 to June, 1.978; and 

(b) the reasons tor each incident ot 
firing? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDAL): (a) 
and (b). The intormation is being 
collected from aU the states/Union 
Territories and would be laid on the 
Table qf the. HoUse as loon III it is 
received. . 
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